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THE MINISTER OF HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOPMENT 
(SHRI K. K. SHAH): (a) and (b). Propo-
sals for better medical care during the IV Five 
Year Plan perind were considered and the 
implementation is being done in a pbaaed 
manner consistent with the financial resources 
available witb Government. A provision of 
Rs. 75 crores in the State Sector and Rs. 14.29 
crores in the Central Sector has been made for 
hospitals and dispensaries during the Fourth 
Five Year. Plan. Further, for providing 
extensive medical care in rural areas, a provi .. 
sion of Rs. 31.51 crores in the State Sector and 
Rs. 43.98 crores in the Central Sector baa been 
made for Primary Healtb Centres during the 
Fourth Five Year Plan. 

With a view to extending fullest basic health 
and medical care facilities, particularly to 
rural areas, various pragrammes and plan 
schemes are being critically analysed and a 
Master Plan is being prepared fl5r effecting 
improvements and correcting imbalances. 

A conference of eminent people in the 
medical world, social workers and State 
representatives is also being convened on lOth 
and 11 tb December, 1970. The conference 
will discuss other measures along with the 
Master Plan to bring about improvements with· 
in the available resources. 
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Prodacdaa of Aad-T.B. Drags in the 
Cowatry 

·436. SHRI ISHAQ SAMBHALI: Will 
the Minister of PETROLEUM AND CHEMI-
CALS AND MINES AND METALS be 
pleased to state : 

(a) whetheranti-T.B. drugs will be produced 
in India soon ; and 

5. 
(b) if so, the details thereof and hy which 

<'frqi f.n:t!fr ~<rm a-;;f fiilr ;;rr. firm? 
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New procedure evolved for _peed,. impl ... 
meatlltioD of acfo..Ceyloa Pact 

·435. SHRI D. N. PATODlA: Will the 
Minister of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether the officials of India and Ceylon 
have evolved a procedure for the speedy execu-
tion ofInde-Ceylon Pact; 

(b) ifso, the details of the Dew procedure 
evolved; and 

(c) how it will affect the pace of repatria-
tion oflndians from Ceylon? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI SWARAN SINGH): (a) 
Certain proposal'i to streamline the existing 
procedures for implementation of the 1964 
Indo-Ceylon Agreement are uu.d~r active 
discussion between the Indian High Co'mmis-
sioner in Ceylon and the Government of Ceylon. 

(h) These proposals relate to the administra-
tive procedures connected with the repatriation 
and grant of Indian citizenship to those statf!-' 
less persons of Indian origin who arc to Come 
to India under the above mentioned Agree-
ment. 

(c) The rate of repatriation in the past has 
been some what slow for a number of reasons. 

- The proposals under discussion are meant to 
cnsure a spl."cdier flow. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI D. R. CHAVAN): (a) Most of the 
Anti .. T.B. drugs are already being produced in 
the country. 

(b) A statement is placed on the Table ot 
the House. 

The names of the anti T. B. drugs and the. 
firms producing the IllUDe in the organised 
sector are given below : 
I. StrI/J1om.J<in SuJpluJ/e 

(i) Hindustan Antihiotics Ltd., Poona. 
(li) Synhioties Ltd., Baroda. 

(iii) Indian Drugs and Pharmaceuticals Ltd., 
(Antihiotics Plant, Rishikesh), New 
Delhi. 

2. P.A.s. tmd iLs SalLs 
(iJ Pfizer Ltd., Bombay. 

(li) Biological Evans Ltd., Hyderabad. 

(iii) Wander Ltd., Bombay. 
(iv) Biochemical and Synthetic ProductJ 

Ltd., Hyderahad. 

3.I.N.H. 

(i) Bengal Immunity Co. Ltd., Calcutta. 
(ii) Bengal Chemical and Pharmaceutical 

Works Co. Ltd., Calcutta. 
(iii) Pfizer Ltd., Bomhay. 
(iv) Cheme-Pharma Laboratories Ltd., 

Bombay. 
(v) Biological Evans Ltd., Hyderahad. 

(vi) Synhiotics Ltd., Baroda. 
(vii) Calcutta Chemical Co. Ltd., Calcutta. 




